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:IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH:
~ HYDERABAD

C.P.NO, 72/1999
IN
0A.NO. 560/1999

Betdean Date:24-8-~990
JV. lakshmana Rao e JApplicant
And

1.' The Director General N
Health Service,New Dalhi/

2, The Director,Central
Government Hsalth Service
. New Delhi, -
34 The Additional Dy.Director
Central Govt Hsalth Services
KS.Bhavan,Prakash lagar

Bequmpet,Hydsrabady: 've’s sRBSPONdants:
Counasl for the applicant QLJ'R.Yogender Singh
Counsel for the Raspondents «s+ U,Rajashuararao
Add1.CGSC
CORAM:

THE HON'BLE MR.JUSTICE D.H. NASIR: VICE-CHAIRMAN
THE HON'BLE MR.R. RANDARAJAN . MEMBER ( ADMN )

-

W %

THE TRIBUNAL MADE THE FOLLOJING (ROERS:

~ Haard. Sri.Yogender Singh for the qqpliéant and
Sri,V.Rajaeshuararao, for the respondentss,

tearned counsel for the applicant submita: that
the digectiona issued in the OA, have besen complied with.

Hance C.P. is closed.

i,

Saction Officaryl




